
RAJASTHAN HIGH COURT

ORDER
JODHPUR

No.Estt(RJS)/48/2026 Date:  07.04.2026

WJIF,REAS,    disciplin<iry    proceedings    under    the    provisions    of   the
Rajz`st.ham   Civil   Services   (Classification,   Control   and  Appeal)  Rules,   1958   is
imcler colltemplation  against Shri  Shrawan  Kum.<ir Meena, an  officer in  Senior
Civil  Jildge  Cadre,  the  then  Seniol.  Civil  Judg.a  cum  Addit.iona!  Chief Ju.dicial
Mzigistrate (R!ijlw<iy), Kot.a, presenltly under awaitin..g posting order at District &
Sessions Court, Jodhpur District, Jodhpur.

NOW, THEREFORE, Hon'ble tbe Acting Chiief J!ist.ice, in eKerc.as¢± of the
poweE.s  con feE-recl   by  Rule  13  of  the  Rajastkean  Civil  Services  (Clas`rsificati(Jn,
ContITo! !lncl Appeal) Rules,  1958 read wfth Full Court Resolution dated Octobe.r
3{},1971   Eiereby places said .Shri Shrawan Kumar Meena under stlspensfon witb
ii-]tfnecaiatee£`.I.ect.

During the  pea.iod  of suspension,  Shri  Slirawan  Kumar Meena,  z`n  offlt`er
in Senior Civil Judge Cadre, presently under awaiting posting order at District &
Sessions Court, 'Jodlipifr bistrict, Jodhpur shaH be paid subsistence allowance fts

per Rules, and Ills headquart.er (Iuring the period of suspension will be at Dist.ri4Jt.
& Sessions Court, Jodhpur District, Jodhpur.
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Date:  07.04.2,026

Copy  I.o!-wz`I.deti  to  the follrjwing through  a-mdil,I.or, infol.mation  and  necess<1ry £`etion:..
I

1.     t`Iie Secret.zir'y  to  the L.aw M.inister, Gov.1`. of Rajasthan, Jciipru.
2.    the   Principal   Secret€`r}'   to   the   Govt.,   I.aw   Deb<irtment-cum-Legal   Remembrance,

Rajasl.Iiati, Jail)ur
3.    the Secl.etary I.o the Govt. ol.Rajasthan, GAD(Gr.2), Jaipur
4.    tlic secret{iry, I,okayu'kta sac.hival<aya, Jaipur
5.    the Accountant General, Rajastlian, Jalp.ur
6.    t.lle Registrar (Vig.)/(Admn.)/a.`ules)/(Class.), Raj. High court, Jodhpur
7.    the  Registrar-cun.1-Princip.tl  Secretziry  lo  Hom'l)Ie  tlie  Chief Justice,  Raj.  Eligli  Court

Bench, Jaipui.
8.    the Registrar (Admn.), Raj. High Corn.I Bench, Jail)ur with the reqtiest to tlistrjbute tile

copies  of  tliis  ol.(ler  to  all  thG[  Hon'bJ.c  Judge,s  sitting  at  Jaipur  Bencli  through  P.S.,
iMembor  Secretar.v,  Rfrf .  St!ite  Legal  Services  Autliority  and  all  the  J.u(lici!.il  0l.ficei.s
I)oste(I in the Registry a.i Ja'ipu!. Bencii,.I-alii!ttr

9.    The I)istrict & Sessions.Judg.e, Jodhpur District, Jodhpur
10.  Sliri  Shl.zlw{lli  Ki]mar Meelici, an  officer ip.  Senior Civil  Jutlge  Cadi.e,  presently  tinder

iu\'aiting p()sting orc|er at Djs.trict & Se`<js.ions Coui.it, Joclhpiil. Distl.ict, Jodhpur witli the
direction to  iiot to   leave the Jodhpur.liSr.dquarter withal" olttftin§ng prio.r pel.mission o£.
the, District. & Sessions Judge, Joc].]ipu). Distlict, Jodhpi[!t

lJ.   i.he Director, R!}j. St.zil-ei Judicial Ac:`demy, J.odlipiH.
12.  Treasul'y 01-`£icer, Jodllpur
13.  P.S. I.o I-£olT'bli. Judges at Jodli`pur
14.  IiiLchiirge, Computer Ceu , Raj. High Court, Jo{IIipu!. / Bench Jzlipilr.
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